Name of the corporate debtor: Coral Infragold Private Limited

Date of commencement of CIRP: 25.11.2020

List of creditors as on: 01.02.2022

Annexure 7

List of operational creditors (Government Dues)

(Amount in Rs.)
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Amount a Amount
e i e s Amount of "
of mutual of claim . Remarks, if
&M A continge | dues, that not Rgimirundpe an,
e c Eocuh L el nt &&Mm may wm set{ admitted o S iat] Y
. . r overe h 2
Departmen | Governme | Identification Date of Amount of claim| Nature _omy r voting off
t nt No. claimed admitte | of claim a W fe related | share in
guarante
d & o party? CoC
1{Central Board Govt. of India, 22.02.2021 12,980,110 - |Govt - [NA NA - 12,980,110 [Document
of Direct Deptt. Of Revenue, Dues related to the
Taxes Income Tax Deptt. claim are not
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Total 14,631,079 - 14,631,079




